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Circular/DS (P)/2008/112-CIC 
 
 Consequent upon demitting her office as Information Commissioner, 
Central Information Commission, the Public Authorities allocated to Smt. Padma 
Balasubramanian, Information Commissioner, Stand transferred to the 
Information Commissioner as indicated in the table with immediate effect. 
 
S.No. Ministries/Departments Total Cases pending for 

disposal.  
Information 
Commissioners. 

(Col.1) (Col. 2) (Col. 3) (Col. 4) 
1. UT of Pondicherry 51 Shri M.L. Sharma, 

IC 
 

2. M/o Youth Affairs & 
Sports 

21 Shri M.L. Sharma, 
IC 
 

3. M/o Tourism 9 Mrs. Annapurna 
Dixit (IC) 

4. M/o Culture 39 Mrs. Annapurna 
Dixit (IC) 

5. M/o Consumer Affairs, 
Food & PD 

86 Shri M.L. Sharma, 
IC 
 

6. M/oCommerce & Industry 56 Prof. M.M. Ansari 
(IC) 

7. M/o Statistics & Prog. 
Implementation 

5 Mrs. Annapurna 
Dixit (IC) 

 
This issues with the approval of Chief Information Commissioner.  

  
2. Concerned designated Officer of IC (PB) is hereby requested to transfer 

all the cases files to the registry of the IC’s to whom the Ministry has 
been transferred.  

 
3. They are also requested to prepare list of all the case files and hand it 

over to Sh. Paul, NIC to make necessary changes in the data base of 
the Commission. 

 
  

(Pankaj K. P. Shreyaskar) 
Deputy Secretary &  

Joint Registrar 
 
  

 


